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BEFORE THE HON BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BEN CH, NEW DELHI

Original Application No, 555/2023

In the matter of:
Atul Handa & Anr, ....Applicant(s)

Versus

Govt. of NCT of Delhi. .....Respondent

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
C

ONTROL COMMITTEE WITH RESPECT TO ORDER DATED
03.10.2023.

IT IS MOST RESPECTF ULLY SHOWETH:

. That, this matter was taken up by this Hon ble Tribunal on 03.10.2023 on

the basis of the letter petition dated 13.06.2023 received from Sh. Atul
Handa. In the complaint, complainant mentioned that illegal acid dealing
and distribution from the shop in the residential area in Chuna Mandj,
Paharganj is going on. Hon’ble Nationa] Green Tribunal has examined the
issue and pleased to constitute a joint Committee comprising of officers

nominated by the Member Secretary, DPCC and the District Magistrate,
New Delhi.

- That, in compliance of the order passed by this Hon'ble Tribunal, an

inspection of the site was carried out on 13.02.2024 by the joint team of
SDM and DPCC. During the inspection it was observed that:

® Unit is a small shop (approx. 22-25 8q. yards) engaged in the activity

of Storage, packing & trading of housekeeping items like liquid soap/

shampoo, transfer to phenol from large Containers (5 ltrs to 50 Itrs)

to small containers (100ml to 5 ltrs) and naphthalene balls in small

packets.

* Storage/ Packing of acid not found.




* No polluting activity was observed.
* No ground water exXtraction was found.
* Unit has applied for taking trade license from MCD (Application

receipt dated 11.08.2016 shown during inspection).

* Inspecting team also contacted the complainant Sh. Atul Handa & he

informed that it was reported that now there is no issue between him

& shop owner and they (shop owner & father of complainant) don’t
want to pursue the matter further,
Copy of the inspection report dated 13.02.2024 alongwith photographs and
letter written by Sh. Atul Handa is enclosed herewith ag ANNEXURE-1

(Colly).

3. That, DPCC subsequent to inspection, has also issued a letter to MCD in
pursuance of Hon’ble Supreme Court Judgment dated 16.02.2006 in WP(C)
No. 4677/1985 titled as “MC Mehta Vs. UOT & Ors” and provisions of the
Master Plan-2021, to ensure action appropriately for such kind of
commercial activities in residential areas and submit the compliance report
within 15 days. Copy of the letter dated 15.04.2024 addressed to MCD is
enclosed herewith as ANN EXURE -2.

4. It is therefore requested to this Hon’ble Tribunal that the present action

taken report may kindly be taken on record.

(P\$>
Sr. Env. Engineer

Delhi
Dated@ T 2024
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DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DPELHI-6
visit us at : htt J//dpee.delhi
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M/s Bankey Bihari (Regd Name:

M/s Praveen Industries
10, Sangatrashan,

(India) Regd.), 1344/4, Street No.
Chuna Mandi,

Paharganj, Delhi- 110055

Date of Joint Inspection: 13.02.2024
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M/s Bankey Bihari (Regd Name: M/s Praveen Industries (India) Regd.), 1344/4, Street No.
10, Sangatrashan, Chuna Mzgdi, Paharganj, Delhi- 110055

Date of Joint Inspection: 13.02.2024 , g
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| M/s Bankey Bihari (Regd Name: M/s Praveen Industries (India) Regd.), 1344/4, Street No.
- 10, Sangatrashan, Chuna Mandi, Paharganj, Delhi- 110055

Date of Joint Inspection: 13.02.2024
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M/s Bankey Bihari (Regd Name: M/s Praveen Industries (India) Regd.), 1344/4, Street No.
10, Sangatrashan, Chuna Maﬂi, Paharganj, Delhi- 110055

N Date of Joint Inspection: 13.02.2024
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M/s Bankey Bihari (Regd Name: M/s Praveen
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10, Sangatrashan, Chuna Mand
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M/s Bankey Bihari (Regd Name: M/s Praveen Industries (India) Regd.), 1344/4, Street No.
10, Sangatrashan, Chuna M5|13 Paharganj, Delhi- 110055

Date of Joint Inspection: 13.02.2024 \\o
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M/s Bankey Bihari (Regd Name: M/s Pravellﬂlndustries (India) Regd.), 1344/
10, Sangatrashan, Chuna Mandi, Paharganj, Delhi- 110055

, Street No.

/
Date of Joint Inspection: 13.02.2024
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Accuracy: 7.3m
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M/s Bankey Bihari (Regd Name: M/s Praveen Indu'stries (India) Regd.), 1344/4, Street No.
10, Sangatrashan, Chuna M419 Paharganj, Delhi- 110055
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NGT MATTER
By Speed Post

m DELHI POLLUTION CONTROL COMMITTEE ; \' 2. 1°
S—=| DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI) N 7 LIFE
% STHFLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-110006 | %ﬁ Lifestyle For |

N7 4 visit us at : http:/dpce.delhigovt.nic.in | Environment |

F. No. DPCC/CMC-VII/NGT/(OA-SSS/ZO23)/2024/ 1y—J)§& Dated: ’ S~ Y- ZOQ\%
To,

The Commissioner (MCD),

4" Floor, Dr. SPM, Civic Centre, 44‘”) reryre— 2

Minto Road, Delhi— 110002

Sub: - Order passed by Hon’ble NGT in O.A. No. 555/2023 in the matter “Atul Handa Vs. Govt.
of NCT of Delhi”.

Ref:- Illegal acid dealing and distribution from the shop in the residential area by M/s Banke Bihari,
1344/4, Street No. 10, Sangatrashan, Chuna Mandi, Paharganj, Delhi — 110055 (Registered
name — M/s Praveen Industries (India) Regd.)

Sir,
This has reference to the order dated 03.10.2023 passed by Hon’ble National Green Tribunal in

Original Application No. 555/2023 in the matter of “Atul Handa Vs. Govt. of NCT of Delhi” (copy
enclosed).

Hon’ble NGT in the said matter, ordered for inspection of alleged site at 1344/4, Street No. 10,
Sangatrashan, Chuna Mandj, Paharganj. Inspection at the alleged address i.e. 1344/4, Street No. 10,
Sangatrashan, Chuna Mandi, Paharganj was conducted jointly by officials of Revenue Department and

DPCC on 13.02.2024 (copy of inspection report enclosed) and during inspection following
observations were made:-

1. Unit is a small shop (approx. 22-25 sq. yards) engaged in the activity of Storage, packing &
trading of housekeeping items like liquid soap/ shampoo, transfer of phenol from large
Containers (5 Itrs to 50 ltrs) to small containers (100ml to 5 Itrs) and napthalene balls in small
packets.

Storage/ Packing of acid not found.

No any kind of pollution activity found.

No ground water extraction found.

Unit has applied for trade category retail (office/shop) with MCD- (Application receipt dated
11.08.2016 shown during inspection).

Inspecting team also contacted complainant Sh. Atul Handa & it was reported that now there is
no any issue between him & shop owner and they (shop owner & farther of complainant) don't
want to pursue the matter further.

SNk W

&

In pursuance of orders dated 16.02.2006 passed by Hon’ble Supreme Court in the in MC Mehta matter
{WPO 4677/ 1985}, the commercial activities in residential area are illegal and are operating in

violation of Master Plan of Delhi. You are therefore requested to take appropriate action and submit
the compliance report within 15 days so that a status report can be filed before Hon’ble NGT.

This is being issued as per the approval of the Competent Authority of Delhi Pollution Control
Committee

Yours sincerely

A

.S. Pankaj)
SEE,CMC-VII
=28, Penaj
COE!I to: Senior Environmental Engineer

~ <3 Follution Control Corprr}itfiﬁ
7. 7 & Finor, ISRT Buildie

1. The DM (Central), 14, Padam Chand Marg, Daryaganj, New Delhi, Delhi, 110002
2. Ve Legal Cell, DPCC, 5" Floor, ISBT Kashmere Gate, Delhi — 110006
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